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5.

Intraduclion of a comprehensive 
and uniform grading system to 
indicate tfie fiealth of individual ad­
vances for the pwpose of their ef­
fective monitoring and follow up.

To keep a watch on the recovery of 
top sticky acx»unts.

Taking corrective actnn where 
advances are found to have be­
come stkdcy.

[English]

Special 301 Provisions of US Act

2539. SHRiaSURENDERREDDY: 
SHRI ASHOK ANANORAO

DESHMUKH:
Will the Minister of COIkAMERCE be 

pleased to state:

(a) whether the United States Govern­
ment has agreed to lift India out of Special 
301 provisnns of the US Omnibus Trade & 
Competitiveness Act. 1988; and

(b)ifso,itsimpactonthetrade relatnn- 
ship between the two countries?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. CHI- 
DAMBAFiAM): (a) No, Sir. However, the 
Unfted States Trade Representatives an­
nouncedon26.11.91 the dedskm to extend 
the deadline of Investigatkxis against India 
under Special 301 provistons by 3 months 
upto 26 February. 1992.

(b) Does not arise.

ITiansbOu^

Recovery of Income Tax

2540. SHRI RAJENDRA AGNIHOTRl: 
Win the Minister of FINANCE be pleased to 
state:

(a) the amount of income tax recovered 
during the current year upto October 31, 
1991?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): The amount of income-tax 
(including corporatton tax) collected during 
the current financial year, upto October 31, 
1991. was Rs. 4011.01 crores.

[EngOsUl

Performance of Modernised Sick 
Textile Mills

2541. SHRI INDRAJITGUPTA: Willthe 
Minister of TEXTILES be pleased to state:

(a) whether the skd< textile mills mod­
ernised during the last two years have not 
shown any sign of improved performance; 
and

(b) the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT):(a)No.Sir.

(b) Does not arise in view of (a) above.

Devetopment of Coastal Shipping

254ZSHRISUDHIRSAWANT:Wilithe 
Minister of SURFACE TRANSPORT be 
pleased to state:

(a) whetherthe Natkmal Sh^iping Board 
has submitted any proposal to the Govern­
ment for devetopment of coastal shipping;

(b) if so. the reactton of the Government 
thereto;

(c) whether there is any proposals set 
up a separate Directorate for devetopment 
of coastal shipping;


